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Revision in income limit of creamy layer for OBCs

T1113. SHRI HARNATH SINGH YADAV: Will the Minister of SOCIAL JUSTICE
AND EMPOWERMENT be pleased to state:

(a) whether any provisions have been laid down by Government to revise

income limit of creamy layer in the jobs for Other Backward Classes (OBCs);
(b) if so, the details thereof;, and
(c) whether the provisions made by Government are being complied with?

THE MINISTER OF STATE IN THE MINISTRY OF SOCIAL JUSTICE AND
EMPOWERMENT (SHRI KRISHAN PAL): (a) Yes Sir

(b)  As per guidelines, revision of income limit of creamy layer for OBCs is

done after every three vears.

(¢) Yes Sir. The current annual income limit of creamy layer amongst the
OBCs was raised from ¥ 6 lakh to ¥ 8.00 lakh per annum with effect from 01.09.2017.
The Parameter/criteria fixed for the current annual income limit are based on the

Consumer Price Index.
The provisions made by the Government are complied with.
Wellare and development of Dalits

1114. DR. VIKAS MAHATME: Will the Minister of SOCIAL JUSTICE AND
EMPOWERMENT be pleased to state:

(a) whether Government has formed any committees or groups recently on

different issues related to the welfare and development of Dalits;
(b) if so, the details of each committee thereof;
(c) whether such committees have submitted their recommendations;
(d) if so, the details thereof and the follow-up action thereon;
() whether some committees have not submitted their reports so far; and

() il so, the specific reasons therefor and the time by when the said

committees are likely to submit their reports?

TOriginal notice of the question was received in Hindi.



